Customs, Service Tax & Anti Dumping Branch
WEEKLY DISPATCH STATEMENT
FROM 09-10-2023 TO 13-10-2023

.NO. |APPEAL NO. FINAL ORDER DATE OF ORDER 'DATE ON
NO./MISC ORDER NO. RECEIVED FROM WHICH ORDER
THE PS TO HON'BLE SENT FOR
PRESIDENT DISPATCH
/MEMBERS
FINAL ORDER NO.
1 ST1/52245/2018 F.0/51363/2023 10-10-2023 13-10-2023
2 ST/52254/2018 F.0/51364/2023 10-10-2023 13-10-2023
3 AD/52460/2022 F.0/51370/2023 05-10-2023 10-10-2023
4 ST/51170/2016 F.0/51381/2023 05-10-2023 10-10-2023
5 ST/52036/2018 F.0/51382/2023 05-10-2023 10-10-2023
6 C150622/2020 F.0/51383/2023 05-10-2023 10-10-2023
7 ST/51516/2017 F.0/51385/2023 05-10-2023 10-10-2023
8 ST/51747/2018 F.0/51386/2023 05-10-2023 10-10-2023
9 C/50830/2021 F.0/51387/2023 05-10-2023 10-10-2023
10 ST/51256/2019 F.0/51388-51389/2023 05-10-2023 10-10-2023
11 C/51896/2018 F.0/51390/2023 05-10-2023 10-10-2023
12 ST/52477/2016 & 52279/2016 | F.O/51391-51392/2023 05-10-2023 10-10-2023
13 ST/51272/2015 F.0/51393/2023 10-10-2023 13-10-2023
14 ST/52262/2018 F.0/151394/2023 10-10-2023 13-10-2023
15 ST/52756/2018 F.0/51395/2023 10-10-2023 13-10-2023
16 ST/52261/2018 F.0/51396/2023 10-10-2023 13-10-2023
17 C/50444/2021 F.0/51397/2023 10-10-2023 13-10-2023
18 C/50445/2021 F.0/51398/2023 10-10-2023 13-10-2023
19 C/50366/2021 F.0/51399/2023 10-10-2023 13-10-2023
20 ST/50191-50192 & 50268 F.O0/51400-51404/2023 10-10-2023 13-10-2023
&50268 & 50394/2018
21 C/54958/2023 F.0/51405/2023 10-10-2023 13-10-2023
22 ST/51759/2017 F.0/51406/2023 10-10-2023 13-10-2023
23 C/55035 & 55040/2023 F.0/51407-51408/2023 10-10-2023 13-10-2023
24 C/50364/2021 F.0/51409/2023 10-10-2023 13-10-2023
MISC ORDER
1 C/52136/2022 M.0/50323/2023 06-10-2023 10-10-2023
2 C/52142/2022 M.0/50324/2023 06-10-2023 10-10-2023
3 Cl152143/2022 M.0/50325/2023 06-10-2023 10-10-2023
4 C54789/2023 M.0/50326/2023 10-10-2023 13-10-2023
- —
= )=

| DEPUTY REGISTRAR|

uploaded in PDF format on the CESTAT website immediately after signature of the Hon’ble members on the same day for the parties and public at large.
Thus all the interested parties and other information seekers under R.T.I Act may download these orders from CESTAT website.



